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total provision of Rs. 70 crores has been made 
for all these programmes in the Central Sector.     
These will be supplemented by another   Rs.   
15   crores   provided   by  the State 
Governments under their own plan. These  
programmes   will  be   taken up,  as far as 
possible, in the SFDA/MFAL, DPAP and 
Dairy Development' Programme areas, for the 
benefit of small/marginal farmers and     
agricultural     labourers.       As     in the  case   
of  SFDA/MFAL  projects,    the identified 
participants will be allowed subsidy on capital  
investment upto 25%  for small farmers and 33  
1/3%  for marginal farmers and agricultural 
labourers for poultry,  sheep  and   piggery   
development.    In case of cross-bred calf 
subsidy scheme, the subsidy admissible    is 
50% to small/marginal farmers and 66 2/3% to 
agricultural labourers.      It is expected that 
during the 5th Plan these programmes have a 
target to benefit approximately 7.5 lakh 
identified participants. 

Farmers Service Societies 
It has been decided to set up Farmers' 

Service Societies in selected compact areas 
covering a minimum population of 10,000 
and going upto a full CD block. The 
F.S.S. is expected to disburse all types of 
credit (short, medium and long term) supply 
agricultural inputs including fertilizers, pro 
vide custom-service facilities, arrange for 
processing and marketing, wherever feasi 
ble, and undertake all connected activities 
directly or in conjunction with other organi 
sations. The F.S.S. can be financed 
either by a commercial bank or a coopera 
tive bank. The membership of F.S.S. is 
open to all agriculturists, agricultural labou 
rers and rural artisans in its area of opera 
tion, but to serve the interests of the weaker 
sections, 2/3 of the membership of the 
Board of Management will be reserved for 
small/marginal farmers, agricultural labou 
rers and rural artisans. About 65 such 
societies have already been set up in diffe 
rent parts of the country so far. 

Regional Rural Banks 

The Regional Rural Banks, which are 
basically scheduled commercial banks, are 
being set up under a separate piece of legis-
lation. Each of these banks is to cover 1 to 5 
districts within a particular State according to 
the homogeneity of agro-climatic 

conditions of contiguous area. The autho-
rised share capital of each RRB would be Rs. 
1 crore and issued/paid-up capital of Rs. 25 
lakhs to. be raised by the Government of 
India, State Govt, concerned and the 
sponsoring bank. The RRBs would extend 
loan assistance to small/marginal farmers, 
small artisans and landless agricultural 
labourers. A small proportion of their funds 
would be earmarked for consumption loans 
restricted to (i) educational and (ii) medical 
expenditure. 7 R.R. Bs. have been set up so 
far in the States of Bihar. Haryana, 
Rajasthan. U.P. and West Bengal. 

 

t [Reorganisation    of    Agricultural    
credit institutions in Rajasthan 

532. SHRI BIR CHANDRA DEB BUR-
MAN : 

SHRI S. G. SARDESAI: 
Will the Minister of AGRICULTURE 

AND IRRIGATION be pleased to state: 
(a) whether it is a fact that an expert 

team of Reserve Bank has been asked to 
reorganise the pattern and procedure of 
agricultural credit institutions in Rajasthan; 
and 

(b) if so, what are the details thereof ?J 

[Transferred from the 13th January, 1976. 
Previously Unstarred Question No. 230. 

%[   ] English translation. 
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i [THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAH NAWAZ 
KHAN) : (a) and (b) A statement is laid on 
the Table of the Sabha. 

Statement 
(a) Yes Sir. 

(b) The  Study  Team  on     Agricultural 
Credit   Institutions,  in   Rajasthan   finalised 
it's  report  in  April,   1975.      The     Team 
considered 10 out of the 25 Central Co 
operative Banks in the State as inefficient 
and potentially  non-viable,   as  their  loans 
outstanding   were   low.       The   Team   felt 
that a central bank may be deemed viable 
if its loans outstanding exceeded Rs.  150 
lakhs and potentially viable if they exceed 
Rs. 100 )akhs.     On the basis of potentia 
lity in the area of these banks to reach a 
level of business of Rs. 150 lakh and the 
potentiality   to  reach   a  certain  level    of 
deporits to sustain a loan business of Rs. 
150 lakhs or Rs.  100 lakhs, 2 out of the 
10 non-viable banks in the state have been 
recommended  for  amalgamation  with  the 
State Cooperative Bank.     In the case of 
the remaining banks, the Team recommen 
ded that the State Government should re 
view the position in 1978-79.      The Team 
recommended similar review of the position 
in respect of another 8 central  banks if 
they fail to reach the level of business of 
Rs. 200 lakhs by that year. The Team also 
recommended  reorganisation  of     primary 
credit  structure  on  the  basis  of viability 
with relatively wide jurisdiction subject to 
a protential for loan business of Rs. 2 lakhs 
and    full-time paid    Secretary    for    such 
society.    The Team has recommended or 
ganisation of four Farmers' Service Socie 
ties and forty special types of societies in 
tribal areas and completion of the reorga 
nisation by June 1978.   The latter recom- 
meffidation was bome out of the    Team's 
conviction that a cooperative society in the 
tribal   area  should   not  only  provide term 
credit for agriculture but also for domestic 
requirements  and  social     obligations and 
t[   ] English translation. ^Transferred from    
the    15th   January, 260. 6—1087RSS/75 

integrate credit with supplies of inputs, te-
chnical guidance and marketing of produce. 
The Team favoured .organisation of a Tribal 
Development Corporation, to coordinate and 
support the non-credit business of primaries 
apd also setting up of a Tribal Development 
authority for each district in the tribal area for 
supervision of projects for the development of 
Tribals. In the arid and sami-arid zones sheep 
breeding can help in stabilising and increasing 
the income of farmers particularly those be-
longing to economically weaker sections. The 
Team has recommended issue of medium term 
loans for purchase of sheep by the cooperatives 
and institutional arrangements for marketing of 
wool and mutton. According to the Team the 
short-term credit needs for agriculture in the 
State by the end of 1978-79 would be Rs. 200 
crores of which cooperatives are expected to 
meet Rs. 95 crores. The Team felt that 
commercial bunks in the State could provide 
credit through primary agricultural credit 
societies to the extent of Rs. 25 crores and 
another Rs. 10 crores by direct financing. The 
gap of Rs. 70 crores would thus have to be 
covered in the Sixth Five Year Plan.] 

 
t [Guideline    to    States    for    
demolishing houses encroaching 

Government lands 
533. SHRI SANAT KUMAR RAHA: Will 

the Minister of WORKS AND HOUSING be 
pleased to state: 

(a) whether the Central Government have 
given    any     guidelines    to      States      on 

1976.    Previously Unstarred Question No. 


